
NATIONAL COM LAW TRIBUNAL
MUMBAI BE CH. MUMBAI

5. c.P. lrBl-1777 (MB/20r7l

CORAM : SHRI BHASKARA PANTULA MOHAN, MEMBER (J)

SHRI V. NALLASENAPATHY, MEMBER (T}

ORDER SHEET OF THE HEAzuNG OF MUMBAI BENCH OF THE NATIONAL
COMPAI{Y LAW TzuBUNAL ON 08.06.2018

NAME OF THE PARTIES: Megamet Steels Pvt. Ltd.
v/s.

SP Infrazone Pvt. Ltd

SECTION OF THE COMPANIES ACT: U/s 8 & 9 of I&B Code 2O16

Order

None present. List this matter on 15.06.2018.

V. NALLASENAPATHY
Member (Technical)

BHASKARA PANTULA MOHAN
Member (Judicial)

sd.l- Sd.t-


